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The J int 0 mmitt on th D owry 
Prohibiti n Act rg6r, who h a ~ u -
id r cl th  I r visions of ti Act 
has recommended that all offi nces 
under the Act be made corrnizable 
but with condition that no arrest 
shall be made without a warrant or 
order of Magistrate. The Question 
of cla.ssifing dowry deaths if they 
are cove ed by Sections 302, 30¥ 

306 of the Indian Penal C0d a" 
cognizable doe  n t ~ . 

(c) The State Govcrmn nt and 
U nion Territorv Administration" are 
respomible for ~  fa v relating 
to offences. Details imtrnctionq ~  

ic;su d tn all States Governmentq an 
U nion Territorv dministrationi;; (Ex-
cept Jammu &.K hmi a11d Sik ·im) 
o:i the subject on I 3-8-r q82. 
coT)v of the in tructions i sued is 
Jaici' on the Table of the House. 
[Placed in lih ary. St>r 0 . LT. 
54q5/82]. 

" T .V. Industry losses due to 
Collapse of INSAT-IA" 

1688. SHRI TARIQ A)nVAR: 
\\Till the PRI!\fE MIN'TSTF.R br. 
plea eel t0 state: \v·hct 1er Govern-
m nt are aware that <luc tn the s cl-
dcn collapse of INSAT-TA, t1v· TV 
manufacturing indmtry in the 
country ha'> suffered a sever jolt? 

THE DEPUTY MI !STER IN 
THE DEPARTMENT OF E EC-
TRONICS (SH R I M. S. SAN-
JEEVI RAO): The Department of 
Electronics has not received any com-
plaint or representation from the 
TV manufacturing industry regard-
ing any severe jolt being suffered by 
TV industry as a result of the failure 
of INSAT-IA. 

Fleeing of Radio and Electronics 
a:nita from We&t Bengal 

1689. SHRI TARIQ. ANWAR: 
Wilt the Minister of INDUSTRY 
be ~  to ~  

{a) whether radio and electronics 
,,. units are fleeing from West Bengal 

in con id rable numb r  a fter the 
introduction of turnover tax in addi-
tion to th  already high sal s ta  ; 
and 

(b) wheth  r it is also a fact that 
about 200 regi'ltered small scale in-
dustries ngaged in this trade have 
bee me defunct in West Bengal and 
tart d operating in and around 
Delhi wh re there is no turnover tax 
an l th 'lal s tax is also low? 

THE MINISTER OF ~ 

TRY AND STEEL AND MINES 
(SHRI NARAYAN DAIT TI-
WARI) : (a) and (b) According to 
information available with Go-
vernment, there hac; been no such 
d vr-lopment. 

Einploynient coverage through 
Khadi and Village Industri s 

16qo. DR. VASAN'T KU11fAR 
PANDIT: Will the l\1ini ter nf 
INDUSTRY he pleac; <i to tate: 

(a) whether ixth Plan target of 
employmc11t \o\·crn.gc ~  the 
rural activity nf the Khadi and 

~  I ducitrjec:;, have not bccri 
fulfilled luring the la'lt two years· 

(b) if s , what special steps Go.: 
vernment propose to plan as a crac;h 
programme for Khadi and Gramo-
dyog to increa5e the production of 
Khadi and spread the network of 
village industries in the remammg 
three years of the Plan ; 

( c) whether Centre have direc-
ted the State Governments to set up 
institutional and organisational co-
ordination frame work for the dev -
lopment of village and cottage indm-
tries; if so, details thereof; 

( d) whether Government pro .. 
pose to-put a ban on the organised 
sector to produce products identified 
for village ~, cottage and 
Khadi sector; 




